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ANNEXURE-|

Charge:-
While you DGOs (1) Sri. Guragunte

Shivashankarappa, the then Executive Engineer, PWD,
Division,  Bidar  District (Presently working  as
Superintending Engineer PRE Circle, Kalaburgi) there was a

Improvements to Aurad-Sadashivagad (SH-34) road from
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K.M. 35.60 to 39.60 and 41.60 to 42.00 KM in Bhalki Taluk-
the total amount of deficiency found in bitumen binder
content deficiency of work and caused financial loss of Rs.

59,509/-.

(2) Sri. Mandoli Manohar Shankarappa, Executive
Engineer, PWD Bidar (Presently working at Minor Irrigation
Division, Bidar there was a Improvements to Aurad-
saddshivagad (SH-34) road from K.M. 35.60 to 39.60 and
41.60 to 42.00 KM in Bhalki Taluk- the total amount of
deficiency found in pitumen binder content deficiency of

work and caused financial loss of Rs. 1,02,904/-.

(3) Sri. Mallikarjuna Karanje, the then Assistant
Executive Engineer, KHB, Adalitha Bhavan, Bagalkote
(Presently working at Rural Drinking Water and Sanitation
Sub-Division, Aurad, Bidar District there was @
Improvements to Aurad-Sadashivagad (SH-34) road from
K.M. 35.60 to 39.60 and 41.60 to 42.00 KM in Bhalki Taluk-
the total amount of deficiency found in bitumen binder
content deficiency of work and caused financial loss of Rs.

89,862/-

(4) DGO No. 4 Sri. Ammanna Shankar,the then AEE
PWD Division, Bidar .......c.c...... and

(5) Sri. Syed Kutbuddin Khadri, the then Assistant Executive
Engineer, PWD Sub-Division, Bhalki (Presently working at
PRE sub-Division, Bhalki, Bidar District) there was a repair
to Aurad-Sadashivagad (SH-34) road from K.M. 21.202 to
21.60 kms and 35.60 to 48.00 kms in Bhalki Taluk-the total
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amount of deficiency found in bitumen binder content
deficiency of work and caused financial loss of Rs.

2,44,220/-

and therefore you DGO No.1 to 5 have failed to maintain
absolute integrity and devotion to duty and committed an
act which is unbecoming of a Government Servants and
therefore you are guilty of misconduct under Rule 3(1)(i) to

(iii) of KCS ( Conduct) Rules 19686. Hence, this charge.

ANNEXURE-II

STATEMENT OF IMPUTATION OF MISCONDUCT:

2 On the basis of personal visit by the Hon'ble
Upalokayukta to Bidar District, suo-motu investigation has
been taken up against the concerned Engineers and officers
working in PWD, Bhalki Taluk by the Hon'ble Upalokayukta
invoking Section 7(2) of Karnataka Lokayukta Act.

3. Report was called for from TAC, Karnataka
Lokayukta, Bangalore for making spot study, investigate and

submit report about the road from Konamelakunda to Bhalki.

4. Investigation has been conducted by AEE-II, T.A.C. of
Karnataka Lokayukta, (I.O. for short). The report of 1.0O. is
that there is deficiency of Bitumen binder content in the
following works and the value of deficit Bitumen binder
content. The deficit bitumen binder, officers responsible for
bitumen deficit binder content used for the work and the

extent of their liability as shown by I.O., is as below:

I) Improvements to Aurad—Sadashivagad (SH-34) road from
K.M. 35.60 to 39.60 and 41.60 to 42.00 KM in Bhalki Taluk-
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the total amount 0
is Rs.2,39,633-00

| i)Name of the officers responsible fo
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ii) Repairs to

r and the extent of their—

Aurad —Sadashivagad (SS-34) Road

o I ————
f deficiency found in bitumen binder content

liability
I —
Gurugunte Mandoli Mallikarjuna
Shivashankarra, the Manohar, Karanji, AEE,
then EE, PWD, then EE, KHB, Bagalkot
| presently in PWD dept | PWD, Bidar, | 37.50%
\| Circle, 25% 25%
\ B
W 59.509-00 1,02,904 /- 89,862-00 \
I R J_
\
|

from KM 21.20 to 25.60 KM and 35.60 to 48.00 KM in

use of Bitumen binder contents is Rs.4, 11,620-00

Bhalki Taluk. The total value of deficiency found in the

Ammanna Shankar,
| AEE. PWD presently AEE, AEE. PWD Sub.Divn,
KBJNL, JBC, Sub.divn, NO.12, Bhalki 37.50%
| Batmbra 37.50%

| Rs. 1,54,358

[ iii) Sri.Basavaraj gegTan Shetty, AEE, PWD, Qualit;Assurance ~

the then Syed Kutbuddin Khadri,

o Rs. 2,44,220/-

Sub.Divn, Gulbarga has not verified the quality of work.

b

5. Officers_vﬁlo_gr? “said to be responsible for the

substandard work mentioned in the report of 1.0, have been

impleaded as Respondent Nos.1 to 6 and copy of report of 1.O.

was sent to them for their reply and they have submitted

reply denying the correctness of report of 1.O.

6. Respoundent No. and 6 have retired. There 1S no

[inancial loss caused by Respondent No.6.

7 1In view of the report of the 1.O. which is based on the

report of Quality Control Division, Bangalore, replies of

|

l
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Respondent Nos.1 to 6 are not acceptable to drop the

proceedings against them.

8. Since the said facts and materials on record prima
facie show that Respondent Nos. (1) Sri.Gurugunte Shiva
Shankarappa, Executive Engineer, PWD, Bidar, (2) Sri.
Manohar Mandolli - Executive Engineer, PWD, Bidar, (3)
Sri.Mallikarjuna Karaji-A.E.E, KHB Adalitha Bhavan,
Bagalkote (4) Sri.Ammanna Shankar- AEE, PWD Division,
Bidar District (now retired), (5) Sri.Syed Kutbuddin Khadri,
AE, PWD Sub Divn, Bhalki, have committed misconduct
under Rule 3(1) of KCS (Conduct) Rules, 1966
recommendation is made under section 12(3) of Karnataka
Lokayukta Act, 1984 to the Competent Authority to initiate
disciplinary proceedings against Respondent Nos.1 to 3 and 5
and to initiate disciplinary proceedings against Respondent
No. (4) Sri. Ammanna Shankar- then AEE, PWD Division,
Bidar under Rule 214(2)(b) of KCSRS as he has retired from
service and the act of misappropriation is a continuous
misconduct which has been committed by him and to
entrust the inquiry to this Authority against Respondent
Nos.1 to 5 under Rule 14-A of Karnataka Civil Service

(Classifications, control and Appeal) Rules, 1957.

9. Since said facts and material on record prima facie
show that, the respondents/DGOs (1) Sri. Guragunte
Shivashankarappa (2) SriMandoli Manohara Shankarappa, (3)
Sri. Mallikarjuna Karanje, (4) Ammanna Shankar and (5) Sri.
Syed Kutbuddin Khadri have committed grave misconduct,

now, acting under Section 12(3) of Karnataka Lokayukta Act,
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recommendation is made to the Competent Authority to
initiate disciplinary proceedings against the respondents for
misconduct under Rule 3(1){i) to (iii) of KCS(conduct) rules
1966 the Govt. after consideration of materials, has entrusted

enquiry to Hon’ble Upalokayukta. Hence, the charge.
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i) List of witnesses examined on behalf of

Disciplinary Authority.

PW.1 Sri.B.Prasanna Kumar, S/o N.R.Bandegowda, the
then Assistant Engineer, TAC, Karnataka
Lokayukta, Bengaluru Original

ii) List of Documents marked on behalf of

Disciplinary Authority.

Ex.P1 Ex.P-1 is the spot mahazar dated: 1.11.2012
Ex.P 2 Ex.P-2isCD
Ex.p-3 Ex.P-3 is statement s_hawing improvements to

Aurad- Sadhashivgad Road (SH.34) from KM.

35.60 to 39.60 and- KM 41.60 to 42.00 in

- selected reaches of Bhalki Taluq (package-I)
Ex.P-4 Ex.P-4 is statement showing improvements to

Aurad- Sadhashivgad Road (SH.34) from KM.

21.20 to 25.60 & KM 35.60 to 48.00 in selected

reaches of Bhalki Taluqg (package-II)

Ex.P-5 Ex.P-5 is statement showing list of officers
responsible for the deficit amount
Ex.P-6 Ex.P-6 is the investigation report dated:
25.10.2013
Ex.P7 Ex.P-7 is the brief note of Assistant Executive
- | Engineer PWP and IWTD sub division Bhalki
Ex.P-8 Ex.P-8 is the brief note of Assistant Executive

Engineer PWP and IWTD sub division Bhalki
iii)  List of witnesses examined on behalf of DGO

|l'_'DW-1 NIL
iv) List of documents marked on behalf of DGO
| Ex.D—l_i NIL
20/$
(RreRoOD.ox®)
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GOVERNMENT OF KARNATAKA
$

S8,
KARNATAKA LOKAYUKTA
No.UPLOK-1/DE/677/2016/ARE-9 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560001
Date: 08t June, 2022.
RECOMMENDATION

Sub: Departmental Inquiry against Sriyuths:

(1) Guragunte Shivashankarappa, the then
Executive Engineer, PWD Division, Bidar
District (presently working as Superintending
Engineer, PRE Circle, Kalaburgi);

(2) Mandoli Manohara Shankarappa, Executive
Engineer, PWD, Bidar (presently working at
Minor Irrigation Division);

(3) Mallikarjuna Karanje, the then Assistant
Executive Engineer, KHB, Adalitha Bhavan,
Bagalkot (presently working at Rural Drinking
Water and Sanitation Sub-Division, Aurad,
Bidar District);

(4) Ammanna Shankar, the then Assistant
Executive Engineer, PWD Division, Bidar (Now
retired Executive Engineer); and

(5) Syed Kutbuddin Khadri, the then Assistant
Engineer, PWD Sub-Division, Bhalki
(presently working at PRE Sub-Division,
Bhalki, Bidar District)-reg.,

Ref: 1) Government Order No.Grey 278 Jexgs 2016,
Bengaluru, dated: 24/10/2016.

2) Nomination Order No.UPLOK-1/DE/677/
2016, Bengaluru, dated: 30/11/2016 of
Upalokayukta, State of Karnataka, Bengaluru.

3) Inquiry Report dated: 30/05/2022 of
Additional Registrar of Enquiries-9, Karnataka
Lokayukta, Bengaluru.

*hkkx



The Government by its order dated: 24/10/2016 initiated
the disciplinary  proceedings against (1) Guraguntc
Shivashankarappa, the then Executive Engineer, PWD Division,
Bidar District (presently working as Superintending Engineer,
PRE Circle, Kalaburgi); (2) Mandoli Manohara Shankarappa,
Executive Engineer, PWD, Bidar (presently working at Minor
Irrigation Division); (3) Mallikarjuna Karanje, the then Assistant
Executive Engineer, KHB, Adalitha Bhavan, Bagalkot (presently
working at Rural Drinking Water and Sanitation Sub-Division,
Aurad, Bidar District); (4) Ammanna Shankar, the then
Assistant Executive Engineer, PWD Division, Bidar (Now retired
Executive Engineer); and (5) Syed Kutbuddin Khadri, the then
Assistant Engineer, PWD Sub-Division, Bhalki (presently
working at PRE Sub-Division, Bhalki, Bidar District) (hereinafter
referred to as Delinquent Government Officials, for short as
DGOs No.1 to 5) and entrusted the Departmental Inquiry to this

Institution.

. This Institution by Nomination Order No.UPLOK-1/DE/677/
2016, Bengaluru, dated: 30/11/2016 nominated Additional
Registrar of Enquiries-9, Karnataka Lokayukta, Bengaluru, as
the Inquiry Officer to frame charges and to conduct
Departmental Inquiry against DGOs No.l1 to 5 for the alleged

charge of misconduct, said to have been committed by them.



3. The DGO No.l, Guragunte Shivashankarappa, the then

Executive Engineer, PWD Division, Bidar District (presently
working as Superintending Engineer, PRE Circle, Kalaburgi);
DGO No.2, Mandoli Manohara Shankarappa, Executive
Engineer, PWD, Bidar (presently working at Minor Irrigation
Division); DGO No.3, Mallikarjuna Karanje, the then Assistant
Executive Engineer, KHB, Adalitha Bhavan, Bagalkot (presently
working at Rural Drinking Water and Sanitation Sub-Division,
Aurad, Bidar District); DGO No.4, Ammanna Shankar, the then
Assistant Executive Engineer, PWD Division, Bidar (Now retired
Executive Engineer); and DGO No.5, Syed Kutbuddin Khadri,
the then Assistant Engineer, PWD Sub-Division, Bhalki
(presently working at PRE Sub-Division, Bhalki, Bidar District),

were tried for the following charges:

ANNEXURE-I

CHARGE :

While you DGOs (1) Sri. Guraguntc
Shivashankarappa, the then Executive Engineer,
PWD, Division, Bidar District (Presently working as
Superintending Engineer PRE Circle, Kalaburgi)
there was a Improvements to Aurad-Sadashivagad
(SH-34) road from K.M. 35.60 to 39.60 and 41.60 to
42.00 KM in Bhalki Taluk- the total amount of

deficiency found in bitumen binder content



deficiency of work and caused financial loss of Rs.
59,509/-.

(2) Sri. Mandoli Manohar Shankarappa,
Executive Engineer, PWD Bidar (Presently working at
Minor Irrigation Division, Bidar therc was a
Improvements to Aurad-Sadashivagad (SH-34) road
from K.M. 35.60 to 39.60 and 41.60 to 42.00 KM in
Bhalki Taluk- the total amount of deficiency found in
bitumen binder content deficiency of work and
caused financial loss of Rs. 1,02,904/-.

(3) Sri. Mallikarjuna Karanje, the then Assistant
Executive Engineer, KHB, Adalitha Bhavan,
Bagalkote (Presently working at Rural Drinking
Water and Sanitation Sub-Division, Aurad, Bidar
District there was a Improvements to Aurad-
Sadashivagad (SH-34) road from K.M. 35.60 to
39.60 and 41.60 to 42.00 KM in Bhalki Taluk- the
total amount of deficiency found in bitumen binder
content deficiency of work and caused financial loss
of Rs. 89,862/-

(4) DGO No. 4 Sri. Ammanna Shankar,the then
AEE PWD Division, Bidar ................. and

(5) Sri. Syed Kutbuddin Khadri, the then
Assistant Executive Engineer, PWD Sub-Division,
Bhalki (Presently working at PRE sub-Division,
Bhalki, Bidar District) there was a repair to Aurad-
Sadashivagad (SH-34) road from K.M. 21.202 to
21.60 kms and 35.60 to 48.00 kms in Bhalki Taluk-
the total amount of deficiency found in bitumen
binder content deficiency of work and caused

financial loss of Rs. 2,44,220/-



and therefore you DGOs No.l to 5 have failed to
maintain absolute integrity and devotion to duty and
committed an act which is unbecoming of a
Government Servants and therefore you are guilty of
misconduct under Rule 3(1)(i) to (i) of KCS
(Conduct) Rules 1966”.

4. The Inquiry Officer (Additional Registrar of Enquiries-9) on
proper appreciation of oral and documentary evidence has held
that, the Disciplinary Authority has ‘Proved’ the charges leveled
against DGO No.l, Guragunte Shivashankarappa, the then
Executive Engineer, PWD Division, Bidar District (presently
working as Superintending Engineer, PRE Circle, Kalaburgi);
DGO No.2, Mandoli Manohara Shankarappa, Executive
Engineer, PWD, Bidar (presently working at Minor Irrigation
Division); DGO No.3, Mallikarjuna Karanje, the then Assistant
Executive Engineer, KHB, Adalitha Bhavan, Bagalkot (presently
working at Rural Drinking Water and Sanitation Sub-Division,
Aurad, Bidar District); DGO No.5, Syed Kutbuddin Khadri, the

then Assistant Engineer, PWD Sub-Division, Bhalki (presently

working at PRE Sub-Division, Bhalki, Bidar District).

5. On perusal of the Inquiry Report, in order to prove the guilt of
the DGO, the Disciplinary Authority has examined one witness

i.e., PW-1 and Ex. P-1 to P-9 documents were marked.



6. On re-consideration of Inquiry Report and taking note of the
totality of the circumstances of the casc, I do not find any reason
to interfere with the findings recorded hy the Inquiry Officer.
Therefore, it is hereby recommended to the Government to

accept the report of the Inquiry Officer.

7. As per the First Oral Statement of DGOs No.1 to 5 furnished by
the Inquiry Officer, DGO No.l, Shri Guragunte
Shivashankarappa, has retired from service on 31/03/2018;
DGO No.2, Shri Mandoli Manohar Shankarappa, has retired
from service on 31/10/2021, DGO No.3, Sri. Mallikarjuna
Karanje, has retired from service on 30/06/2019; DGO No.4,
Shri Ammanna Shankar, has retired from service on
31/8/2016, and DGO No.5, Sri. Syed Kutbuddin Khadri is due

to retire from service on 31/07/2022.

8. Having regard to the nature of charge ‘Proved’ against DGO
No.1, Guragunte Shivashankarappa, the then Executive
Engineer, PWD Division, Bidar District (presently working as
Superintending Engineer, PRE Circle, Kalaburgi); DGO No.2,
Mandoli Manohara Shankarappa, Executive Engineer, PWD,
Bidar (presently working at Minor Irrigation Division); DGO
No.3, Mallikarjuna Karanje, the then Assistant Executive

Engineer, KHB, Adalitha Bhavan, Bagalkot {presently working at



Rural Drinking Water and Sanitation Sub-Division, Aurad, Bidar
District); DGO No.5, Syed Kutbuddin Khadri, the then Assistant
Engineer, PWD Sub-Division, Bhalki (presently working at PRE
Sub-Division, Bhalki, Bidar District) and on consideration of the
totality of circumstances:-

i. “It is hereby recommended to the Government to
impose penalty of ‘withholding 10% of pension
payable to DGO No.l, Shri Guragunte
Shivashankarappa, for a period of three years and
also to recover an amount of Rs.59,509/- from
him”.

ii. “It is hereby recommended to the Government to
impose penalty of ‘withholding 10% of pension
payable to DGO No.2, Shri Mandoli Manohar
Shankarappa, for a period of three years and also
to recover an amount of Rs.1,02,904/- from him”.

iii. “It is hereby recommended to the Government to
impose penalty of ‘withholding 10% of pension
payable to DGO No.3, Shri Mallikarjuna Karanje,
for a period of three years and also recover an
amount of Rs. 89,862 /- from him” and

iv. “It is hereby recommended to the Government to

impose penalty of ‘withholding 10% of pension



payable to DGO No.5, Shri Syed Kutbuddin Khadri
for a period of three years and also recover an

amount of Rs.2,44,220/- from him”.

9. Action taken in the matter shall be intimated to this Authority.

Connected records are enclosed herewith.

]

(JUSTICE K.N.PHANEENDRA)
UPALOKAYUKTA-2,
STATE OF KARNATAKA.




